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THE DEPUTY MINISTER IN THE 

MINISTRY OF COMMUNICATIONS (SHRI 
P. V. RANGA YYA NAIDU): (a) and (b). Yes, 
Sir. 

As perEighth Five Year Plan objectives 
It Is envisaged to provide. Telephone 
connection practically on demand in rural 
and tribal areas and to contain the waiting 
period for telephones to within two years in 
large telephone systems. It is also proposed 
to replace all manual exchanges by March 
94 and replace smali size electromechanical 
exchanges (MAX-III and line finder type 
MAX-II by electronic exchanges. ExpanSion 
plans are drawn accordingly for Faridabad 

, Region also. 

(c) No, Sir. The existing electro-
mechanical exchanges are planned to be 
moderised progressively, subject to 
availability of equipment and resources. 

(d) Does not arise in view of' c' above. 

Music Production 

4491. SHRI ANIL BASU: Will the Minister 
of INFORMATION AND BROADCASTING 
be pleased to state: 

(a) whetherthe government have taken 
steps to widen the scope of research in 
music production and innovation in music 
production through A.I.R. and Doordarshan: 
and 

(b) if so. the details thereof? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (KUMARI GIRIJA VY AS): 
(a) and (b). Innovation in music production is 
a continuous process i:1 All India Radio and 
Doordarshan some examples of which are In 
orchestration where a synthesis of Western 
harmony is successfully tried in Indian 

mel<?dies, and in the adoption of new formats 
such as jugle bandhis, instrumental 
ensembles. Singing in natural surroundings. 
Visualisation of songs etc. 

Excess Telephone 8111s of M.Ps 

4492. SHRI BAPU HARI CHAURE: Will 
the Minister of COMMUNICATIONS be 
pleased to state: 

(a) whether complaints regarding excess 
amount of telephone bills of Members of 
Parliament have been received in his Ministry; 

(b) If so. the number of such complaints 
received during the last three years; and 

(c) the action taKen or proposed to be 
taken by the Government in this regard? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMUNICATIONS (SHRI 
P.V. RANGAYYA NAIDU): (a) Yes, Sir. 

(b) A total of 244 complaints have been 
received from April. 89 to November, 92. 

Cc) Each ana every complaint about 
excess billing IS examined thoroughly from 
all aspects as per the existing departmental 
instructions and wherever justified. rebate is 
granted to the subscribers. 

Clearance of Irrigation Projects In 
Cauvery Basin 

4493. SHRI V. KRISHNA RAO: Will the 
MinisterofWATERRESOURCESbepieased 
to state: 

(a) the names of the projects in Cauvery 
Basin of Karnataka, which are awaiting 
clearance by the Central WaterCommission; 

(b) whether these projects are under 
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• various stages of construction under non-· togiveanyfinancialasslstancefo_rthependlng 
plan schemes; projects? 

(c) if so, the progress made so far in 
each of the project; and 

(d) whether Union Government propose 

THE MINISTER OF WATER 
RESOURCES (SHRI VIDYACHARAN 
SHUKLA): (a) to (d). A statement Is 
attached. 
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